A CENTRAL ABMINISTRATIVE TRIBUNAL
CALCUTT A BENCH

No, OA 885 of 96
Present : Hon'mle Mr,Justice S.N,Malliek, Vice-Chairman

Hon'mle Mr.S.Dasgupta, Administrative Memmer

DIPAK KR, ROY & ORS,
VS ‘
UNION OF INOIA & ORS.

For the applicant : Mr.B.C.Sinha, counsel
Fer the respondents: Ms,.B.Ray, esunsal
@

H@Qrd en : 18,5,98 Order on : 18,5.98
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Heard ﬁr.ﬁ.C.Sinha, 1d. counsel fer the applicants and
Ms.B.Ray, ld, counsel for the respendents, The ld. counsel for the
aoplieants susmits that he has ween instructed By his elients nct
to proceed yith the anplicatien, The applieation is therefore disposed
. of weing not preséed. No order as to ecosts.
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